T e 86 / RESERVE BANK OF INDIA
Iaar / Agartala

Engagement of Part-time Bank’s Medical Consultant on contract basis with fixed
hourly remuneration

1. Applications are invited by the Bank from eligible candidates belonging to Scheduled
Tribe (ST) category to fill up 01 (one) post of Bank’s Medical Consultant (BMC) reserved
for ST category on contract basis for Reserve Bank of India, Agartala Office, Tripura. The
remuneration will be at a fixed hourly rate. The application from eligible candidates should
reach The General Manager (Officer-in-charge), Reserve Bank of India, 2" Floor,

Jackson Gate Building, Lenin Sarani, Agartala — 799 001 on or before 05.00 pm of
February 21, 2020.

2. Minimum Qualification: An MBBS degree in the allopathic system of medicine from
any university recognized by the Medical Council of India.

3. Experience: Minimum of two years’ practice in medicine in any hospital or clinic as a
medical practitioner.

4. Other Terms and Conditions:

i.  The applicant should have his/her dispensary or place of residence within a radius
of 3-5 km from the Bank’s Office.

ii.  The remuneration of Part-time Bank’s Medical Consultant on contract basis will be
fixed with reference to the actual duty hours performed and will be all inclusive.

iii.  The contract for engagement will be for a period of 03 (three) years. There will not
be any renewal for engagement on completion of the period of contract. The
vacancy will be notified again and a new recruitment procedure will be initiated
adhering to roster requirement.

iv. The rate of remuneration and the duty hours will be as follows:



Sl. Location Timing/Duty Remuneration

Hours
No. @

1 | Reserve Bank of India, 2" | 1700 hrs to 1. ¥850/- per hour for the entire
Floor, Jackson Gate | 1800 hrs period of contract, i.e., three years.
Building, Lenin Sarani, | (Monday to
Agartala — 799 001 Friday) 2. Out of the total monthly

remuneration so payable, a sum of
1000/- per month shall be treated
as conveyance expenses.

@ Subiject to change

v. The Reserve Bank of India reserves the right to review the rate of remuneration
from time to time and alter the duty hours and location of consultation/dispensary
at its discretion in case it becomes expedient to suit administrative and operative
requirements.

5. Interested and eligible candidates may please apply in the prescribed format as at
Annex-lll. The application should be sent in a sealed envelope superscribed:

“Application for the post of Part-time Bank’s Medical Consultant on contract basis
with fixed hourly remuneration”

Selection Procedure:

6. The Bank will be conducting an interview for the shortlisted eligible candidates. The
Bank reserves the right to raise the minimum eligibility standards, etc., in order to limit the

number of candidates to be called for interview. The decision of the Bank in this regard
will be final. Merely fulfilling the eligibility criteria will not entitle a candidate to be called
for interview. The Bank will not entertain any correspondence with the applicants who will
not be called for the interview.

7. After the interview, shortlisted candidates will be subjected to medical tests as per
prescribed norms. The cost of these medical tests will have to be borne by the applicants.

8. The candidate finally selected for the post will be appointed subject to his/her being
found medically fit and acceptance of the Terms and Conditions of Contract and Code
of Conduct fixed by the Bank.

9. The selected applicant shall have to sign an Agreement with the Bank before
engagement as Part-time Bank’s Medical Consultant (BMC) on contract basis with fixed
hourly remuneration.
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APPLICATION FOR THE POST OF PART-TIME
BANK’S MEDICAL CONSULTANT (ON CONTRACT BASIS

WITH FIXED HOURLY REMUNERATION) IN
RESERVE BANK OF INDIA, AGARTALA

ATATF 6 FEATAT

F AT A Bl |
THITE 3TRTT

T T T

Affix recent
passport size
photograph with

applicant’s
signature
1| ot A oY | sfmfr / FwTe
(1T A<t | Shri/ Smt./ Kum.
#)/Name in
Full
(In Block
Letters)
2. | foqar /afa s | sff
| Shri
Father's /
Husband’s
Name
3. | 5w fafer (ST I ¥t GIe+ & TH10T 9 | &)
AT A (BT i AR & )
Date of Birth (as recorded in School Leaving certificate)
and Age (as on date of advertisement)
4. | S T rfdET i T
Place of Birth and Domicile
5. | TrdtIrar
Nationality
6. | a7/ Category | STEf=rd SITfa / SC EEGICE] AT / 0BC ST/
ST / ST GEN
7| $ifars =TT / Educational Qualifications:
* | RifRwr | feafemem/eE | St g & sfererd / Soft
T Dggree / University / Board | &%/ Year of Percentage / Class
Sr Diploma Passing
No.




AMeEd G T 6T 75 FaT1 § et
T TSR T faawor
Particulars of any other course in

medicine completed by the applicant

AqAT AT Foawor {Fae |1as (MBBS) g9 & aT1& ST {71 137 etqeie faa s =1t}

Details of experience {Only experienc

e gained after graduation (MBSS) should be stated}

Sr
No

AT T

Experience From

d<h
To

srafer

Period

Years Months

(@)

FEqAT |
(T =t
+ =7 H)

In Hospital (As
a physician)

(b)

SGEX]
FfFeomT *
T H
As General
Practitioner

10.

(%) qar A= / Residence:
(a) Address

fS¥UE<l / Dispensary:

(@) geamT | AT

(b) Phone No. | Landline:

Mobile:




(T) T-H ST

(c) E-mail ID
(o) ey oo &, sereqer A7 | A Forgmiia ot | REred & st
—_— (ot ) T (T #)

(d) Address of RBI Agartala Office

Approximate Distance
from Residence (in
kms)

Approximate distance
from dispensary (in
kms)

AT Hiore, St e fafeeTT, o\

HTLAT, 3RaaT — 799 001

2nd Floor, Jackson Gate Building,
Lenin Sarani, Agartala — 799 001

11.

AT AT e 92 B F+4 *

forT 15 =1 e B srees e
H ATAT AT

Any other factors which the
applicant would like to bring into
account for considering his/her
application

H TH 9T T SATTOIT FAT g o6 7 G0 36 B | & T8 ST o7 foawor @@t g1 § 7g # dre
FAT g o6 A3 IULE ST | § &l AT Tad g a1 Tt Rt AT ATt Staeer 47 e &

ZaT o= s 2 A sew " e o @ g, av 530 M Aitew % At | oA g a1 geras &
THTT g & o0 It 2 |

| hereby declare that the information and particulars given by me in this form are true and correct.
| also note that if any of the above information is incorrect or false or if any material information
or particular has been suppressed or omitted therefrom, my engagement is liable to be terminated
without notice or compensation in lieu of notice.

19 / Place:
fes7= / Date:

ElEEEED gea1&1Y) / (Signature of applicant)




